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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Ninth Session

BULLETIN—PART'I

(Brief Record of Proceedings)
Thursday, August 10, 2023
No. 116
The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair.
Questions :

Five Questions in the list of Questions posted for the day were answered
orally.

Adjournment Motion:

After hearing the Chief Minister, the Speaker withheld consent to the moving
of an adjournment motion given notice of by Shri N. Samsudheen and five other
Members regarding the concern and protest among the general public reported to
have arisen consequent to the death of Tamir Jifri, who was brutally beaten up after
being taken into Police custody in Tanur.

(As a mark of protest against the attitude of the Government the Members
belonging to opposition staged a walkout.)

Calling Attention :

1. Shri Thottathil Ravindran called the attention of the Minister for
Revenue and Housing to the necessity to resolve the problems and
complaints regarding conversion of land under the Kerala Conservation
of Paddy and Wetland Act, 2008. The Minister made a statement thereto.

2. Shri P. K. Basheer called the attention of the Minister for Health and
Woman and Child Development to the necessity to provide financial
assistance to treat children who are affected with rare diseases including
Spinal Muscular Atrophy. The Minister made a statement thereto.
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The Matters under Rule 304:

The answers to the matters, notices for which was given by the Members
under Rule 304 were laid on the table;
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Motion for Extension of Time :

The motion that the time for presentation of report of the Kerala Livestock
and Poultry Feed and Mineral Mixture (Regulation of Manufacture and Sale) Bill,
2022 be extended till August 10, 2023 moved by Smt. J. Chinchurani, Minister for
Animal Husbandry and Dairy Development was adopted by the House.

Presentation of Reports :

(i) The Select Committee report on the Kerala Livestock and Poultry Feed and
Mineral Mixture (Regulation of Manufacture and Sale) Bill, 2022 was presented.

(ii) The report of the Subject Committee I on the Kerala Dairy Farmers'
Welfare Fund (Amendment) Bill, 2023 was presented.

(iii) The report of the Subject Committee II on the Sree Pandaravaka Lands
(Vesting and Enfranchisement) Amendment Bill, 2022 was presented.

(iv) The Periodical Report from 1* April 2022 to 31* March 2023 and the
Report on the action taken on the Second report of the Committee regarding the
scrutiny of demands for grants for the year 2022-2023 of Subject Committee VI
was presented.



(v) The report of the Subject Committee VII on the Kerala Motor Transport
Workers' Payment of Fair Wages(Amendment) Bill, 2022 was presented.

(vi) The report of the Subject Committee VIII on the Kerala Taxation
Laws(Amendment) Bill, 2023 and the Kerala Abkari (Amendment) Bill, 2023 were
presented.

(vii) The Periodical Report from 1* April 2022 to 31* March 2023 and the
Report on the action taken on the Second report of the Committee regarding the
scrutiny of demands for grants for the year 2022-2023 of the Subject Committee
XII and the report on the Kerala Healthcare Service Institutions (Prevention of
Violence and Damages to Property) Amendment Bill, 2023 of the Subject
Committee XII were presented.

(viii) The thirty second to fortieth reports of the Committee on Public
Accounts were presented.

(ix) The thirty sixth to forty fourth reports of the Committee on Local Fund
Accounts were presented.

(x) The eighteenth to twenty second reports of the Committee on
Subordinate Legislation were presented.

(xi) The second report of the Committee on Backward Classes was
presented.

Financial Business :

Shri K. N. Balagopal, Minister for Finance laid on the table the Supplementary
Financial Statement in the Budget for the fianancial year 2023-2024.

Legislative Business :

Introduction and Motion for reference to Subject Committee of following Bills :
i) The Kerala Conservation of Paddy Land and Wetland (Amendment) Bill, 2023

Shri K. Rajan, Minister for Revenue and Housing introduced the Kerala
Conservation of Paddy Land and Wetland (Amendment) Bill, 2023 and moved that
the Bill be referred to Subject Committee II. Then Shri P. K. Basheer moved an



amendment to circulate the Kerala Conservation of Paddy Land and Wetland
(Amendment) Bill, 2023 for eliciting public opinion and Shri Kunhammed Kutti
Master moved another amendment for referring the Bill to a Select Committee and
spoke.

After the reply by Minister for Revenue and Housing, the amendment to
circulate the Bill for eliciting public opinion was declared lost and the amendment
for referring the Bill to a Select Committee was withdrawn by the leave of the
House. Then the Motion was adopted and the Bill was referred to Subject
Committee II.

ii) The Kerala Medical Education (Regulation and Control of Admission to Private
Medical Educational Institutions) Amendment Bill, 2023

Smt. Veena George, Minister for Health and Woman and Child Development
introduced The Kerala Medical Education (Regulation and Control of Admission to
Private Medical Educational Institutions) Amendment Bill, 2023 and moved that
the Bill be referred to Subject Committee XII. Then Shri K. U. Jenish Kumar as
authorised by Shri K. M. Sachindev moved an amendment to circulate the Bill for
eliciting public opinion and Shri Kurukkoli Moideen moved another amendment
for referring the Bill to a Select Committee and spoke.

After the reply by Minister for Health and Woman and Child Development,
the amendment to circulate the Bill for eliciting public opinion was withdrawn by
the leave of the House and the amendment for referring the Bill to a Select
Committee was declared lost. Then the Motion was adopted and the Bill was
referred to Subject Committee XII.

iii) The Kerala Public Service Commission (Additional Functions as respects
certain Corporation and Companies) Second Amendment Bill, 2023

Shri P. Rajeeve, Minister for Law, Industries and Coir for Chief Minister
introduced the Kerala Public Service Commission (Additional Functions as
respects certain Corporation and Companies) Second Amendment Bill, 2023 and
moved that the Bill be referred to Subject Committee XIV. Then Smt. U. Prathibha
as authorised by Shri M. S. Arunkumar moved an amendment to circulate the
Kerala Public Service Commission (Additional Functions as respects certain



Corporation and Companies) Second Amendment Bill, 2023 for eliciting public
opinion and Shri Sajeev Joseph moved another amendment for referring the Bill to
a Select Committee and spoke.

After the reply by Minister for Law, Industries and Coir, the amendment to
circulate the Bill for eliciting public opinion was withdrawn by the leave of the
House and the amendment for referring the Bill to a Select Committee was
declared lost. Then the Motion was adopted and the Bill was referred to Subject
Committee XIV.

iv) The Kerala Government Land Assignment (Amendment) Bill, 2023

Shri K. Rajan, Minister for Revenue and Housing introduced the Kerala
Government Land Assignment (Amendment) Bill, 2023 and moved that the Bill be
referred to Subject Committee II. Then DR. Mathew Kuzhalnadan as authorised by
Shri. P. C. Vishnunadh moved an amendment to circulate the Kerala Government
Land Assignment (Amendment) Bill, 2023 for eliciting public opinion and
Shri Vazhoor Soman as authorised by Shri G. S. Jayalal moved another amendment
for referring the Bill to a Select Committee and spoke.

(The Members belonging to Opposition boycotted the remaining
proceedings of the House following the uproar during the introduction of the
amendment to circulate the bill for eliciting public opinion.)

After the reply by Minister for Revenue and Housing, the amendment to
circulate the Bill for eliciting public opinion was declared lost and the amendment
for referring the Bill to a Select Committee was withdrawn by the leave of the
House. Then the Motion was adopted and the Bill was referred to Subject
Committee II.

v) The Kerala Building Tax (Amendment) Bill, 2023

Shri K. Rajan, Minister for Revenue and Housing introduced the Kerala
Building Tax (Amendment) Bill, 2023 and moved that the Bill be referred to
Subject Committee II. Then Shri K. Premkumar moved an amendment to circulate
the Kerala Government Land Assignment (Amendment) Bill, 2023 for eliciting
public opinion and spoke.



After the reply by Minister for Revenue and Housing, the amendment moved
was withdrawn by the leave of the House. Then the Motion was adopted and the
Bill was referred to Subject Committee II.

vi) The Indian Partnership (Kerala Amendment) Bill, 2023

Shri K. N. Balagopal, Minister for Finance introduced the Indian Partnership
(Kerala Amendment) Bill, 2023 and moved that the Bill be referred to Subject
Committee VIII. Then Shri E. T. Taison Master as authorised by Shri C. C. Mukundhan
moved an amendment to circulate the Indian Partnership (Kerala Amendment) Bill,
2023 for eliciting public opinion and spoke.

After the reply by Minister for Finance, the amendment moved was
withdrawn by the leave of the House. Then the Motion was adopted and the Bill
was referred to Subject Committee VTII.

The House adjourned at 4.37 p.m. to meet again at 9.00 a.m on Monday
September 11, 2023.

A. M. BASHEER,

Secretary.



